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Ap_plicant(S):Pradeep Chanda Respondent(S) ASN ADMN

Advocate for the Ap'plicant(s) Advocate for the Respondent(s)

Mr. A.K.Chkraborty _ Mr. M.Lall

Orders of the fribunal

22.06.2018 [at Port Blair] (DB]

Heard in MA.35‘1/00941/2(:')‘17, wherein amendments
has been prayed for. Since thé amendment is formal in |
nature and necessary for adjudication of the OA, the MA |
is allowed. The applicant is directed to carry out the -
necessary amendments in the' OA within ten days from

[ Notes of Registry

today.

VA 351/00942/2017 is being dismissed as not |
pressed. :

List the OAin the next cirf;:uit sitting:
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